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Additional] Water Supply Line in
Push)yy Vihar, Sector III, New Delhi

3391. SHRI SOHAN LAL DHUSI-
YA: Will the Minister of TURBAN
DEVELOPMENT bhe pleased to state:

(a) the number of 4 storeyed
blocks in Pushp Vihar Sector.IIl,
New Delhi;

(b) whether it is a fact that two
inches additional water supply line
had been provided in only 7 blocks
by CPWD if so, what are the rea-
sons for such discrimination;

(¢) whether complaint to this effect
wag made by area CPWD enquiry
staff aad All India CPWD Employees
Union, New Delhi also brought the
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same to the knowledge of Director-
General (Works), CPWD during this
year; if so, the action taken on such
complaints;

(d) the amount spent on such ad-‘
ditional water supply line and under
which head the amount was charged:
and

(e) the action Government propose
to take to remove the discrimination?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI DALBIR SINGH):

-{a) There are 39 four-storeyed blocks

in Pushp Vihar, Sector-III,
Delhi.

New

(b) Yes, two incheg additional wa-
ter supply pipe line was laid to imp-
10ve the water supply.

(c) There was 3 complaint from
All India CPWD Employees Union
to D.G. (W) for providing two inches
additional pipe line in 7 blocks. No
action is to be taken, ag this line was
provided for improvement of water
supply.

(d) Expenditure of Rs. 13,273 has
been incurred under the head of ac-
count of “283-Housing.”

(e) In view of the above answer,
the question to take any further ac.
tion does not arise.

Recovery for Removal of Distemper
from Quarters in Pushp Vihar

3392. SHRI SOHAN LAL DHUSI-
YA.: Will the Minister of URBAN DE.
VELOPMENT be pleased to state:

(a) whether Government are aware
that distemper work in type I 11
and 111 flats of Government colonies
are not allowed and allottees are ask-
ed to pay the amount spent by autho-
rities in getting the distemper remov-
ed;



